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Government has taken a number of steps
to replenish the stocks which include:—

(1) Decision to import upto 4 million
tonnes of wheat during 1996-97 and
1997-98;

(2) Enhancement of procurement price
of wheat in 1997-98 season by Rs.
95/- per quintal (inclusive of bonus)
over the price paid in the previous
year;

(3) Making adequate arrangements for
purchasing all the quantities of wheat
conforming to the prescribed
specifications offered for sale by
farmers at the procurement price
fixed.

(4) Decision not to allow export of
wheat and wheat products-during
1997-98.
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Price of levy sugar

4508. SHRI BRAHMAKUMAR
BHATT: Will the Minister of FOOD be
pleased to state:

(a) whether it is a fact that the levy
sugar price has been enhanced from Rs.
9.05 to Rs. 11.00, recently;

(b) whether with the enhancement of
price of levy sugar the question of
reimbursement of freight, insurance,
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transport and handling charges has been
included; and

(c) if so, the details in this regard?

THE MINISTER OF
AGRICULTURE AND MINISTER OF
FOOD AND MINISTER OF CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION (SHRI
CHATURANAN MISHRA): (a) No, Sir.
The levy sugar price has been enhanced
from Rs. 9.05 to Rs. 10.50 per kg. w.e.f.
10.2.1997.

(b) and (c) Reimbursement of interest,
transport, handling charges' etc. is included
in the margins for wholesalers/ sub-
wholesalers and retailers for distributioin of
levy sugar. Copies of guidelines for fixing
the margins regarding indigenous levy
sugar w.e.f. 1.4.1994 and from 1.4.1996 are
at Statement I & II respectively.

Statement-I

Guidelines for fixing margins for Retailers/Sub-wholesalers/Wholesalers of indigenous levy

sugar applicable from 1.4.1994.

s.  Item of Cost Retailers Sub-wholesalers/

No. Wholesalers

2 3 4

1. Interest on Capital Prevailing interest rate Prevailing  interest rate

charged by nationalised
scheduled banks for IS
days on retail levy price

charged by the nationalised
scheduled banks for one
month to wholesalers and

minus retailers margin. for 15




